
$~28.
* IN THE HIGH COURT OF DELHI AT NEW DELHI

+ CS(COMM) 361/2023& CC(COMM) 21/2023, I.A. 10606/2023, I.A.

14719/2023

CONQUEROR INNOVATIONS
PRIVATE LIMITED & ANR. .....Plaintiffs

Through: Mr. C.M. Lall, Senior Advocate with
Mr. Siddharth Sharma and Mr. Nikhil
Sharma, Advocates.

versus

XIAOMI TECHNOLOGY INDIA
PRIVATE LIMITED .....Defendant

Through: Mr. Prashant Phillips, Ms. Vindhya S.
Mani and Mr. Bhuvan Malhotra,
Advocates.

CORAM:
HON'BLE MR. JUSTICE AMIT BANSAL

O R D E R
% 20.11.2024

1. No time left.

2. List on 13th January, 2025.

AMIT BANSAL, J

NOVEMBER 20, 2024
kd

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 15/06/2025 at 16:01:57


